\ 2001 TEM NO. 96 SECTI ON X'V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEEDNRA KUMAR

Petition(s) for Special Leave to Appeal (G vil) No(s).859/2006

NATI ONAL | NSURANCE CO. LTD. Petitioner(s)

VERSUS

SEVA DASSI & ORS. Respondent ( s)
(Wth prayer for interimrelief and office report )

WTH SLP(C) NO 12782 of 2006

(Wth office report)

SLP(C) NO. 2041 of 2006

(Wth prayer for interimrelief and office report)

Date: 31/08/ 2006 This Petition was called on for hearing today.

For Petitioner(s)
M. Sudhir Kumar Qupta, Adv.

M. Mihir Kumar Choudhary, Adv.

For Respondent (s) M. N tin Kaushik, Adv.

M. Anil Nag, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

SLP(C) No. 859/2006 & SLP(C) No. 2041/ 2006



Two weeks’ tinme nore has been granted, as |ast chance, to file counter.

SLP(C) No. 12782/ 2006

I ssue notice, as ordered by the Hon' bl e Court.

Li st again on 9.10. 2006.

(B. Sudheendra Ku
mar)

Regi stra

rd



